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(15) Mr.0.vV. Radhakr;.shnan
Mr.Sunil Jose, ACGSC .

' Shri.Sunil Jose toock notit.ce for the respon-
dents., Counsel for the anpllcant submitted
- that identical matters O,As. 712/_04 413/04 &
510/04 has already been admitted. Considering
g the entire aspects the 0.,A., 'is admitted.
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e . o MrO VRadhaknslman, Si. (rep)
None for respondents. - Mr Sumi Jose, ACGSC -
' No reply ﬁled‘yet Call  Leamed counsel for respondents‘
on 25. 05 2005 v :

: : ' submitted that - reply statement is being filed - -
N today. This may be brought -on record,: .if n -
o e " order. The learned counsel for -applicant seeks :

 30.03.2005 tlme to file rejoinder. ‘ |

v VST R ) S - It is stated that the matter is pendmg w1th" B

) MA”(? m% W S ] -the Ho 'ble Supreme Court: ‘and likely to come A,
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25052005 Counsel for applicant seeks some tlme to file
%bjﬂiy Jfﬁ(/(f\f\/\llv\/}? N} 'a rejcn.naer ‘Let it be done within, two reeks., |

: Thereafter oost for- hearlng on 28 9 05
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Mr.Ramachandran represented
Mr.O.V, Radhaknshnan, Sr for
applicant. '

None for respondents.

Despite last chance given

- for filing reply, no reply has been
filed yet. As such, place the
matter before the Hon'ble Bench |
for directions on 01.07.2005.
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28.09.2005 KVS(IAD C-II
{ 26) :
Air.0.V.Radhakrishnan, Sr. (rep)

None for respondents

The learned counsel for applicant submitted that
he would like to have some more time to file a rejoinder .
Let this be done. ‘

Registry is directed to find out the connected
matters and post it together before the Bench on

19.10.2005.

KVS(IM)
28.09.2005
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17.10.2005 KVS(IM) C-II
(43) '

Mr. O.V.Radhakrishnan, Sr.
Mr. Sunil Jose, ACGSC

Heard. Common order propounced in open
Court. ‘

KVS(UM)
17.10.2005
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